South Eastern Coalfields Limited

ATR in reference to Hon’ble NGT order No. OA no. 104/2018 dt 24.06.2021 in the matter
of Shivpal Bhagat & others vs Union of India & Others

SHORT- TERM MEASURES

Requiring all coal mines in Raigarh district to accept fly ash for disposal through
OB dump and back-filling. (Action by respective Coal mine companies).

ATR:- At present, fly ash is being accepted as backfilling with OB at Gare Palma
IV/2&3 OCM. Member Secretary CECB Raipur vide letter no.318 dt 10.05.2021
(enclosed as annexure-1) has allotted void at Domnara OC Mine (abandoned) of
Raigarh Area SECL for fly ash filling.

Requiring that whatever coal is being supplied to JPL and JSPL from Gare Palma
IV/2&3 should be transported through the already existing closed conveyor belts
and no such coal transport should be allowed via trucks. (Action by SECL)

ATR: - Whatever coal is being supplied to JPL is taken through existing closed
conveyor belts at CHP installed at JPL premises.

Installation of adequate number of CCTV and CAAQM stations in coal mining
area. Proper records under CCTYV coverage shall be maintained by coal mines to
ensure movement of covered trucks loaded with coals and regular and
comprehensive operation of sprinklers in coal zone, stockyard and all mine roads.
CAAQMS shall be connected to CECB/CPCB server, and also displayed on the
mine gates for public information. (Action by respective coal mine companies).

ATR: - CCTV’s are installed at points barrier to ensure coal transportation through
covered truck. Mobile water Sprinklers are deployed for dust suppression measures. As
per mandatory conditions of EC and CTO, fixed location ambient air Quality
monitoring is being conducted by the CMPDI on regular basis and reports are regularly
submitted to MoEF&CC and CECB. CAAQMS for Gare Pelma IV/2&3 OC, Bijari OC
& Jampali OC — indent sent to SECL HQ for approval. CECB has selected the place
SECL Chhal Nawapara colony of Chhal Sub Area for installation of CAAQMS. NOC
given to CECB for installation of CAAQMS (enclosed annexure-2).

Proper repairing and maintenance of roads both inside and outside the mine area
to ensure smooth movement of trucks and other load carrying vehicles. (Action by
Public Works Department and respective mining companies).

ATR:- Maintenance of roads inside the mine area is being maintained by the SECL. In
addition, 42 crores has been approved by SECL Board to Raigarh PWD for construction
of 19 kms, 7 m wide tar road from Gharghoda to Jampali. Work awarded on dt
02.08.2021 (enclosed as annexure-3).

The details of work awarded for the internal roads of mines is enclosed as annexeure-
4. In addition to this work to extent of Rs. 29.9 crore has been approved and work is
under progress. The works are likely to be completed in next 12 months.



Proper and free health care facilities with multispecialty treatment system may be
provided in all coal mine-adjacent villages as per the recommendations of the
committee report of 14.6.2019 in the Dukalu Ram (OA 314/2014 CZ) case. (Action
by respective coal mine companies).

ATR:-Proper free health care facilities available with SECL dispensaries adjacent to
the coal mines regularly provided to the villagers. Intermittently health camps are
organized with specialists and conducted with proper diagnosis, treatment &
prescriptions. Needy cases with grave diseases are registered and given aid by the SECL
authorities like for eye (cataract surgeries), some cardiac problems etc. The details of
medical camp organized is enclosed as annexure-5

LONG TERM MEASURES

To reduce the pollution and other impacts caused by road transport of coal and
other minerals, directions may be issued that coal transport by road from coal
mines or to thermal power plants in these two blocks will be permitted only for 1
year, after which transport must be done by rail or closed conveyor belt only.

ATR:- At present, New Korrichappar siding is in use for catering the evacuation
requirement of Baroud OCP, Chhal OCP & Bijari OCP. Further the work awarded for
2 nos CHP for Chhal OCP & Baroud OCP, LOA issued on dt 18.01.2021. Likely date
for commencement of 2 nos CHP is April 2023. Simultaneously rail connectivity to
both the mines is taken up by CERL (Joint venture of SECL & IRCON). The details of
coal transportation through rail & road is enclosed as annexure-6

RECOMMENDATIONS

Directions from Hon’ble NGT may also be issued to CMD, SECL, Bilaspur to
expedite allotment of abandoned coal mines in consultation with CECB and
complete it before 315 December 2020.”

ATR:- Member Secretary CECB Raipur vide letter no.318 dt 10.05.2021 (enclosed as
aanexure-1) has allotted void at Domnara OC Mine (abandoned) of Raigarh Area SECL
for fly ash filling.



FIELD OBSERVATIONS OF COMMITTEE IN RELATION TO SECL AT
PAGE 27 & 28 OF HON’BLE NGT ORDER NO. OA NO. 104/2018 DT 24.06.2021

Fire in coal mine/coal dump: The committee observed smoke in Gare Palma 1V/2-3
(SECL). (Pic-12) SECL assured the committee that they have followed instructions
provided by CIMPHER but measure advised as covering with clay have not worked.
Fires/ smoke is constant hazard in coal mining. Nevertheless, fires close to human
habitation need to be immediately put on to prevent pollution and health hazard

ATR:- The action taken report for control & prevention of fire within 500 m of
Kusumpalli and Sarasmal village is attached as annexure- 7

Making abandoned mines available for disposal of fly ash- Update: Ministry of
power has identified 3 mines for fly ash dumping in Tamnar-Gharghoda region. Chhaal
mine is actually not available because it is being worked. Mand mine is an UG mine
has already been decommissioned. It is not easy to reuse it for fly ash dumping. DGMS
will be requested to suggest ways in which it can be made available for fly ash dumping.
OCP mine at Domnara is found suitable for disposal fly ash available for which SECL,
Raigarh has moved the letter to its HO at Bilaspur office seeking permission. In case of
permission granted for Domnara mine preference shall be given to TRN Energy Private
Limited and some other power producers that generate fly ash and have limited area for
fly ash disposal.

ATR:- Member Secretary CECB Raipur vide letter no.318 dt 10.05.2021 (enclosed as
annexure-1) has allotted void at Domnara OC Mine (abandoned) of Raigarh Area SECL
for fly ash filling.
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ANNEXURE-2

SOUTHEASTERN COALFIELDS LIMITED
OFFICE OF THE GENERAL MANAGER, RAIGARIT AREA
P.B. No. 27, P.O. Raigarh, Dist” Raigarh (€.G.) 496001
Ph No. 07762-222008, 224129, Fux No. 07762-223152

Rel: - SECLIGM/RGH/2021/ (270 Date: - 04 /09/202]
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ANNEXURE-3

TR SRS 3frrar
SR e wmr
IS (WX, 37,
VEHE B - A243/TO133/SACH:
SIISACI2021-2022RRITG (L) Ratier « 0210812021
A,
M,
R rger T
A N Y gy = — :
A .‘\l\}“nc\a :{JR‘I L TIEt A ﬂ.;;' ‘ﬂH Uil
WERUSRED ()
WN L SRR QT wnt b B 8 139 W 157 ward 19 00 @ (qeulsr wrgury S v
. B T OW WAR ) NNERYT i HSERERT wl Wl a R HE FAIAN W2
e -V‘ l
GO TR RIS @Ry ‘n“r TAT GR. 3803 afeie 15007/2021 |
TF Wt A/ oiaa ean v Jrjarb' Faffer Y sgg yq & HTA QA
NTSHT 19 ‘»\‘2, WA BIY WIEN F b?j mefuer favar smar & &HeUT hﬁ,‘urnhg;{ ki oo & gt
SR B WA & AuiRe el @ qf fiar s gRftaa | seee @ e
TR R
1. 3EERT WG Ud Ay - 104 / 2021-2022
2. A &7 Ui " - %, 4193.83 W@
3. a2 - 131 WA 0 AT 3R &
4. BN HT HK
TH AT W Qe aw A
_~0R fur Rocd Yok (Civil) Issued by EinC PWD Chhattisgarh w.e.f. 08/1172017
, , 015 '
v SOR for Bridge and Culvert Work (Civil) Issued by EinC PWD 05/112017
Chnattisgurh w.e.t. 01/01/15
5 aprest §Y ST - 15 90 00 2f ( ul wE wwid )
sl o NeLIT anddy - LU RVIArN W GYTRT 60 WE G
3 - W 3644.02
RIS R BNCTITY g i e fer o {1:0 UL
xi’RNm‘ﬂ} SREr
AL W 3
WUITG(LIT.) |
GEsT W - 3/T0133/SACI2021-2022KIRTE(RR. 1) AT ; 02/06/2021
ATt -



SECL RAIGARH AREA
DETAILS OF UPCOMING ROAD INFRASTRUCTURE AT SECL, RAIGARH AREA

ANNEXURE-4

Award Value

. Lenght/width | Nature of LOA Details Present Status
SNo Nalrj'r;eitof Name of Project of Haul Road Road (Rs)
Strengthening & widening of siding road upto coal stock GM(C)/SECL/BSP/WO/R d
1 Baroud ' |at Baroud OCM of Baroud Sub Area (Including 5 year 1200 M/10.50M| CC Road 32832367.0‘{ GH/2020/110 Bt/ 12.04.21 Work Starte
maintenance) > yZ
Construction of Coal Transportation Road for both empty 's . GM(C)/SECL/BSP/WO/R
2 | Baroud'|and loaded truck from Bijari Junction upto Coal Stock 3400 M/7.00M | CC Road | 71394515.05 GH/2020/1 09{DtJ 12.04.21 Work Started
Baroud Expension at Baroud Sub Area. ra
¢ |Construction of coal transportation road from Baroud '8 GM(C)/SECL/BSP/WO/R )
3 Baroud [Ccal stock to expansion patch junction at Baroud Sub 2200 M/ 7.00M | WBM Road | 23155578.96 GH120201108ﬁU 09.04.21 Work Started
Area e
¢ |construction of approach road to 03 Nos. weigh bridges 300.00 M/ ¢ SECL/GM/RGH/SO(C)/21-
ijari CC Road | 7669492.60 Work Started
4 | Biar | der Bijari Sub Area 7.00M 22/01 dtd. 12.04.2021
( i U a.2240 WEM ¢ | GM(C)/SECL/BSP/WOIR
5 Bijari Constructlon. of Approach‘road to Bijari OCM in Raigarh (M/7.00M CC & 106654633.23 GH/2021/127 dtd. Work Started
Area. (Including 5 year maintenance) b.1800 Road 13.08.2021
M/14.00M ’
(|Construction of Approach road from State Highway to 1200.00 M/ e SECL/GM/RGH/SO(C)/21-
6 | Jampali wei.gh bridges at Jampali Sub Area (Including 5 year 7.00M ¢ CC Road | 21591876.00 22104 #td. 17.04.2021 Work Started
maintenance)
'q ; ; C
¥ |Scheme for Construction of Approach road from project 120.00 SECL/GM/RGH/SO(C)/20-
7 | Jampali | o e to mine entry at Jampali Sub Area mi7.oom | CCRoad | 1737573.60 | 5 15a fd. 10.03.2021 |Vork Completed
{]Scheme for the work of "Construction of Coal r e
8 | Jampali |Transportation road of 2.00KM from State Highway to 2000 M/ 7.00M WBM 21785962.40 gxgﬁgfﬁfggspmom Work Started
mine entrance for Jampali OCP of Jampali Sub Area t/05.07.21
¢]Strengthening widening and development work for light . . . i
. . . ! ! Bituminous SECL/GM/RGH/SO(C)/21-
9 | Jampali |vehicle road from State Highway to Project Office 2800 M/ 5.50M 12 .
P ghway o Froj Road 200628.00 | 52105 dtd. 17.04.2021 | WOk Started

complex Jampali

Total

299028626.85

o

HODIGM (Civil),

S
Al

L Rajgarh Area
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SECL RAIGARH AREA

ANNEXURE-5

LIST OF MEDICAL CAMPS ORGANIZED BY SECL RAIGARH AREA AT GARE PELMA BLOCK

. of
SI.No. Name of Village/Place Date of Camp benl\el?iciaries
1 Kosampali 01.06.2019 57
2 Kosampali 06.07.2019 70
3 Sarasmal 07.07.2019 48
4 Dongamouha 08.07.2019 95
5 Kosampali 09.08.2019 61
6 Dongamouha 12.08.2019 87
7 JPL Colony 20.08.2019 21
8 Gare Pelma OCM 16.10.2019 61
9 Gare Paima 1V/1 OCM 13.10.2019 13
10 Gare Pelma OCM 06.10.2019 51
11 Kosampali 01.02.2020 230
12 Gare Pelma (contractual worker MPCC) 05.04.2020 51
13 MPCC 06.04.2020 44
14 JPL Colony 19.04.2020 35
15 JPL Colony 22.04.2020 16
16 JPL Colony 26.04.2020 10
17 JPL Colony 30.04.2020 13
18 JPL Colony 03.05.2020 19
19 JPL Colony 06.05.2020 13
20 JPL Colony 10.05.2020 25
21 JPL Colony 13.05.2020 22
22 JPL Colony 17.05.2020 21
23 JPL Colony 26.05.2020 12
24 JPL Colony 31.05.2020 21
25 JPL Colony 07.06.2020 12
26 JPL Colony 28.06.2020 04
27 JPL Colony 12.07.2020 08
28 JPL Colony 19.07.2020 08
29 JPL Colony 26.07.2020 12
30 JPL Colony 11.10.2020 30
31 JPL Colony 18.10.2020 27
32 JPL Colony 08.11.2020 16
33 JPL Colony 15.11.2020 21
34 JPL Colony 22.11.2020 20
35 JPL Colony 29.11.2020 17
36 JPL Colony 06.12.2020 13
37 JPL Colony 03.01.2021 17
38 Libra village 15.03.2021 A211

CMO\@\%

SECL RAIGARH AREA



SECL RAIGARH AREA

COAL DESPATCH DETAILS (in tonnes)

ANNEXURE-6

Name of Mine L
2020-21 2021-22 (TILL OCT)
Rail Road Rail Road
Chhal OC 0 2350439.13 22769.71 1965189.62
Baroud OC 1419571.11 2441863.51 605918.51 1711004.21
Jampali OC 487363.76 1223971.14 183130.62 1069564.41
Bijari OC 468010.66 1041559.51 181459.52 439026.37
Gare Pelma IV/2&3 OC 0 3240930.05 0 1310430.45
Gare Pelma IV/1 0C 0 0 0 0
TOTAL 2374945.53 10298763.34 993278.36 6495215.06
GRAND TOTAL 12673708.87 7488493.42
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ANNEXURE-7

{ {
CONTROL AND PREVENTION OF FIRE IN GARE PALMA IV/283 OPENCAST MINE OF RAIGARH AREA
Locatio S _ I )
T . Action being taken to completely arrest
n No. : Date of first :
Location of fire, : : ; Jcool fire as recammended by the
Sk, as detection of Method by which the fire Present status as on o .
. - local/Eastern and Sis - 22.08.2021 scientific Study of CSIR-CIMFR (Project
et | OSSR Erid GUSTHON | o o v o No.CNP/4441/2016-17 & IT[ISM] Project
No. CONS/3316/2016-17)
plan
| Pit1 Coal firein Seam Fire area was quenched by . : . S
: : . { tion and monitoring b
1 1 vill 28.01.2016 | water & then the loose coal | ° S‘E‘L‘a‘;fnﬁre or WEEE;‘E‘;S;; R pemﬂg V
N902200 & £2950850 | wasexcavated. . . '
Pit 1 OB Bottom . ———
Bench ‘?" * bR No sign of fire or Weekly inspection and monitoring by
2 2 p 28.01.2016 | material have been dumped ; ;
west side o et T ot heating authorized competent person.
N902360 & E2951150 Sy |
Pit 1 Coal Bench Seam Additional trenching has . : - : s
: Weeki t d t b
g 3 ! No. Vi 28.01.2016 | been done and the fire has BerERotiing op S e
. heating authorized competent person.
N902370 & E295860 been quenched. N
Pit 1 Coal Bench seam Fire area was quenched b
No. IX Y Na sign of fire or Weekly inspection and monitoring by
4 4 28.01.2016 water & then the loose coal - acitia cithsiend sommeeatuersan
N902280 & £2950830 gl B pe P '
e i \ Water jet . :
Mid Pit: Coal Bench hngh;ressu;:d tzte;iicsh No sign of fire or Weekly inspection and monitoring by
5 3 seam No. IX 28.01.2016 L et heating authorized competent person,
N903020 & £2950300 the fire. i
Mid Pit: Coal Bench H|gh;’ressu.red\!\tfatel:]itsh No sign of fire ar Weekly inspection and monitoring by
6 6 searn No. IX 28.01.2016 ki s heating authorized competent person.
N903150 & £2950250 the fire.
28-0_1‘2916 High Pressure Water jets
Bihari Pit: Coal Bench active fire with sodium silicate and DAP |  No sign of fire or Weekly inspection and monitoring by
7 7 seam No. IX spread_ over 50 mixing have been done to heating authorized competent person.
N903566 & E2950020 Mtrs in I;:uose aliench tire,
coa L

%//
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\ e High Pressure Water jets
Mid Pit: Coal Bench have been used to coal No sign of fire or Weekly inspection and monitoring by
seam No. VIlI 28.01.2016 o ; :
down the burnt mass. Still in heating authorized competent person.
N903530 & E2950700 ~ progress.
. At first, the burnt material
Mid Pit: Coal Bench S was cooled with high No sign of fire or Weekly inspection and monitoring by
seam No. Vill h pressure water jets and then heating authorized competent person.
N903390 & E2950620 the removed by dozing. ) o
~ Pit1: OB Dump 3" ) S ) . —
Sanehfiom Bittenm 28.01.2016 Fm? sup;_nressed by : No sign o.f fire or Weekly |ns.pe;:t|on and monitoring by
1 N902980 & E2951115 blanketing with OB materiai heating authorized competent person.
Pit 1: OB Dump
Bottom Bench t i i Weekly i ti itori
- wes 28.01.2016 Blanketing by OB Material No sign of fire ar eekly mépec ion and monitoring by
Side heating authorized competent person.
N902450 & 2951240 )
Pit 1: £
BT Benehiy 0 Fire quenched by blanketing No sign of fire or Weekly inspection and monitoring by
Bvclidram Bottain 28.01.2016 with OB material heatin authorized competent person
NS05020 & £2951270 ) € P i . |
n e : : ‘
[ Pit2:2" ovesburden Fire was queqched by using _ 9:
29.1.2016 pressure jet & then . : ; ; .
bench from Rottom, . . . : No sign of fire or Fire point has been blanketed with
Smoke coming | blanketing by incombustible : - . )
near Bansal Camp . heating incombustible material.
out material {overburden/top
N904000 & £2950050 soil)
Fire was quenched by using 1
FR% boitam 29/1/201{.5 pre‘ssure J,Et & then ; No sign of fire or Fire point has been blanketed with
overburden bench Smoke coming | blanketing by incombustible haatin Ecoibustible materisl
N903900& E2949900 out material (overburden/top € ’
. soil).
Pit 2: Seam No. VIii,
Near village Boundary £ hed b
o i "'eta“'aa Wa': quer“:I 'E hy No sign of fire or Weekly inspection and monitoring b
Kosumpali/Sarasmal Blazing fire ::a erdjets temregiint ed heating utyh r'fed moetent ersong L
N904040 & £2949480 affected area was excavated. authori comp P -
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W

Bihari Pit: Coal seam

28.01.2016
Blazing fire in
shale sandstone

Fire area was quenched by
high pressure water jet
followed by blanketing with

= S

No smoke or vapors

e

Weekly inspection and monitoring by

1° 16 Ngggsnt;?;r&céggggéto & shale in area incombustible material in detected. Cooled, suthorized competent person.
3 more than 10 the area of 50 Mtrs X 20
Mtrs Mtrs. T
Fi uenched b
ihari Pit: Coal e l:f E;:ea s water jet !
17| 17 Bllx?\:lm I,f]-ecoa-ﬁea: Blazing fire 10 follcf.v e%rzisglr:nk etingjwith No smoke or vapors | Weekly inspection and monitoring by
ar villag .
trs ab > detected. Cooled. authorized competent person.
N903540 & E2950030 Mitrs saurzve khe incombustible material in :
i the area of 50X20 m’
10.09.2016 hFi'r: a:::a Wfs q:fgfﬁid t::j No smoke or vapors
Pit 2: Seam No IX fire | Smoke coming BN préssure w ,Je » @ detected. . . e
. ) then affected area in coal y Weekly inspection and monitoring by
18 18 near point 15 outin an area ceam excavated. Lat Grass is observed ithori P S TSR
N903900 & £29439250 | of around 25 excay - aner indicating complete . me B )
(O Ty blanketing with p
€ incombustible material. COONg.
No smoke or vapaors
Bihari Pit: OB dump 10'09'2916 'H'gh pressure fNathr jets detected. |
19 19 fire 170 Mtrs in OB | with chemical injection have | Grassis observed | Weekly inspection and monitoring by
' NS04180 & £2949500 dump,_smO_ke & been used t:o quench the indicating complete authorized competent person.
' blazing fire fire. cooling
OB dump just above 10.09.2016 _';'r']ghhp'e_““l'? }Na:f!r iits
s with chemical injection have This place is
i . . .
20 20 il seag;}l\lee: ol '_';0 M und.e ! been used to quench the completely Weekly inspection and moRKonng Ry
ow ire/smoke in fire: e authorized competent person.
N9S02950 & E2950800 sand stone excavated.
; 10.09.2016 Fire area was quenched by This place is ‘ -
21 z1 O: d":r:p fcllreNNear lBiazmg firein | high pressure water' jet, and completely " Weekly inspection and monitaring by
; aul Road, Near oose OB & coal | then affected area in coal & | blanketed. No sign authorized competent person.
Nalini Chowk bench OB were excavated. Llater

of smoke/vapars are

"

=}
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N902940 & E2950780 blanketing with observed.
incombustible material was
B being done. N
Fire area was quenched by
OB dump fire Near F'10.09.2?(1Ef high pressure watent jet, a\ln;i This pIIace'is
Haul Road/edge of the Irelsrn.o ein | then affected area in coa completely ' Weekly inspection and monitoring by
22 22 hel dumpinthe | OB were excavated. Later blanketed. No sign -
shelter lenath of 100 | blanketi ith | of ke/ authorized competent person.
(above Nalini chouk) ngth o _ an etmg‘ . with | of smoke vap;rs are
N902900 & £2951000 Mtrs lnc_ombust!ble material was observed.
being done. B
10.09.2016 Fire area was quenched by
0B dump fire near . Blazing . high pressure watet jet, and This place is
fire/smaoke in | then affected area in coal & completely ; . .
road left edge : . Weekly inspection and monitoring by
23 23 < T dumpinthe | OB were excavated. Llater | blanketed. No sign :
| (above Nalini chouk) . ) authorized competent person.
N902950 & E2950980 length of 50 blanketing with | of smoke/vapors are
Mtrs. high CO | incombustible material was observed.
concentrations. | being done.
03'10'?01.9 Use of high pressure water This placeis
Smoke coming . ;
Mid Pit: IX tin coal jet for cooling followed by completely Fire point has been blanketed with
4 24 NE;O?:(;EOCOE“ Sejsr’;nszo b zuh lofclilei ht blanketing with blanketed. No sign pincc:mbus.tible material |
& 29 enc & incombustible material. Still | of smoke/vapors are ’
upte 7 m -
under maonitoring. observed.
16.11.2018
Blazing fire in
Coal stock yard no 3 the length of 40 | Use of high pressure water :
| :
25 25 back side of WB no 4 | -50 Mtrs, Temp | jet for cooling followed by CoallilsL(l:ith’:'ltzjtely No further requirements.
N902100 & E2950550 120°C to 180°C fast liquidation of coal. 4
; Use of high pressure water :
Coal stock yard no 17.11.2019 Coal is letel .
26 26 g jet for caoling followed by < qu;izl;tzde =y No further requirements.

3(coal) back side of

WBno 6

Blazing fire in
the length of 40

fast liquidation of coal.

-2

~,
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N902040 & E2950490

-50 Mtrs, Temp
100°C to 120°C

Coal stock yard no
1(coal) back side of

28.01.2020
Blazing fire in
the length of 40

Use of high pressure water

Coal is completely

I ————

No further requirements.

27 27 k- i i
wenoz | SOl | e biones | inidea
N901470 & E2950950 ALIQUELC '
to 240°C
17.11.2020 .
Smoke Use of high pressure water
Pit 2: Seam IX, Near ) jet for cooling followed by o High pressure water jets are being used
. 4 observed in the . _ Smoke is still ) . ey
28 238 Pumping Station of lenath of 4-6 excavation by excavator will I —— to quench the fire. Dealing of fireis in
N903920 & E2948592 thrS be followed. Still under progress.
monitoring.
2.12.2020
OB dump fire, on the Smoke .
way Fo old dump observed in the Use of high pressure water Smoke is still High !Jressure water jets with Fhemwgls
29 29 (behind Bansal's length of 20-30 . : are being used to quench the fire. Dealing
jet for cooling. observed L
Camp) Mtrs. temp of fire is in progress.
N904000 & E2950150 | ranging 80°-90°
C
27.7.2021
Blazing fire is ; . i
it 1: . s % Smoke is coming out .
F;t 1 ::oal :ﬁam V[ll observed in the | Use of fire tenders with high in the length 01‘820- High pressure water jets with chemicals
ra i ire isi
ol
N902550 & E2950750 | s FEMP, coaE ranging 118°-135°C of fire is in progress.
ranging 200°-
240°C
Pit 11 DB:::;”; g ;ire 5896135‘3:-; Use of fire tenders with high 0::’;::: :erTecnOgT}:n:f High pressure water jets are being used
,along ; i . ! .o
31 31 absenved inthe pressure water jet for 20-30 Mtrs temp to quench the fire. Dealing of fire is in

transportation road,
near crossing point of

length of 30-40

cooling

ranging 40°-45°C |

progress.

|

S

Page50f6



o ' a

Coal & OB tippers Mtrs temp
N902780 & E2951000 | ranging 45°-50°
c o
14.08.2021

Pit 1: Fire in coal

splinter seam of Smtqket;om|ng Smoke coming out Control measure to prevent the fire as
thickness 3 feet above 5 .m fe areSaO Use of fire tend ith in the area ranging | recommended by scientific study of CISR-
32 32 the seam IX and TAREES 1R s€ c_’ IrE: ?n Sl from 50 to 60 Mtrs CIMFR & T(ISM), Dhanbad is going on.
, . to 60 Mtrs chemicals is in progress. ,
| surrounding area in T i Temp. In the range
overburden bench, egr:p'flSSOCet of 95°C to 185°C. {Fire dealing under progress)
range o 0
N903 50200
903450 & E295020 | SREE
C 2% ac?!
OO
Mine Manager Signature @C;on'ipete-nt Person
Gare Palma 1V/2&3 OCM Authorized under Reg. 135 (6)
SEC: . -
v )
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